NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 13.09.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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PCS for petitioner is present. She is directed to file affidavit of any Director of ’ghe
Company to the effect that the Company had not deposited any money to its account during
the demonetisation period and that no notice was issued by the Income Tax Department to
the Company regarding any liability.

List it on 05.10.2017.
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